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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION No. 54/2025

IN THE MATTER OF:
Yudhveer Singh Chauhan Applicant

Versus

Uttarakhand Forest Department & Ors. Respondent(s)

REPLY ON BEHALF OF THE RESPONDENT No. 6, CENTRAL
POLLUTION CONTROL BOARD (CPCB)

1. That the Hon’ble National Green Tribunal, Principal Bench
(hereinafter referred to as the “Hon’ble NGT”) vide Order dated
04.02.2025 in Original Application (hereinafter referred to as “OA”)
No. 54/2025 has sought the reply of CPCB in the instant matter.
Thereby the reply is made in the succeeding paragraphs. A copy of
the Order dated 04.02.2025 is annexed herewith as ANNEXURE- I.

OT,
B AQL That at the outset, the answering respondent denies all claims,

chntentions, allegations and averments against answering respondent
»gPCB in the above OA contrary to anything stated or submitted in
is reply. Nothing in the OA may be deemed to have been accepted

- o WA i
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or admitted by the answering respondent for want of a specific denial
or on the ground of non-traverse, save and except any averment which

has been expressly admitted hereinafter.

3. That, CPCB is constituted under Section 3 of The Water (Prevention
and Control of Pollution) Act, 1974. It performs the functions under
The Water (Prevention and Control of Pollution) Act, 1974, The Air
(Prevention and Control of Pollution) Act, 1981, and The

Environment (Protection) Act, 1986.
BACKGROUND:

4. That, the issues raised in the referred OA are regarding cold storage
project initiated by Mandi Samiti, Vikasnagar, Uttarakhand without
obtaining necessary permissions, including prior approval for felling

trees.

PRELIMINARY SUBMISSIONS:

5. That, in context of consent required to be obtained by the said project,
it is also humbly submitted that, State Pollution Control
Boards/Pollution Control Committees are the concerned authorities to
grant Consent (Consent to Establish/Consent to Operate) under the
Water Act, 1974 and the Air Act, 1981 in their respective jurisdiction
of State/Union Territory and to ensure the compliance of conditions of

n ribed’ : rds.
consent and prescr ibedt quygnmez\ntal standards
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6. That, in context of cutting/felling of trees, this answering respondent
.humbly submits that, if the trees are situated on forest land, then
violations, if any found with the trees, then the same are to be dealt by
the respective agency as per provisions stipulated under the Indian

Forest Act, 1927.

7. Further, as per Letter dated 30.01.2024 received from Uttarakhand
Pollution Control Board in the matter OA No. 911/2022 (I. A. No.
14/2023 and I. A. No. 16/2023) titled Prof. Dr. Sanjeev Bagai & Ors.
Versus Department of Environment, GNCTD & Ors., the felling and
pruning of trees not falling under the purview of the Indian Forest
Act, 1927 are regulated by the provision of the Uttar Pradesh
Protection of Trees Act, 1976 (UPPT Act, 1976) which has been
adapted in the State of Uttarakhand vide Uttaranchal Adaption and
Modification Order, 2002.

8. That, letters dated 28.03.2025 seeking factual report in the matter had
been sent to Uttarakhand Forest Department, Deputy Conservator of
Forest (Kalsi, Dehradun), Uttarakhand Environment Protection and
Pollution Control Board, Uttarakhand Agricultural Produce Marketing
Board (UKAPMB) and Vikasnagar Krishi Mandi, Vikasnagar,
Dehradun Uttarakhand. Copy of CPCB letter dated 28.03.2025 is
annexed as ANNEXURE-2.

RAl N\N\N R ‘\9 ‘Bhat, in response to CPCB letter dated 28.03.2025, a letter dated

% /04.04.2025 was received from Secretary, Krishi Utpadan Mandi
AR50DI
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Samiti Vikasnagar (Dehradun) with enclosed letters of Ciief
Horticulture Officer, Dehradun, Division Forest Officer, Kalsi Land
Conservation Division, Kalsi and Directorate Uttarakhand Agriculture
Produce Marketing Board Rudrapur (Udhamsingh Nagar). The same
has been enclosed herewith as ANNEXURE-3. As per letter of
Secretary, Krishi Utpadan Mandi Samiti Vikasnagar (Dehradun) dated
04.04.2025, proposed cold storage is being constructed by
Construction Division of Uttarakhand Agriculture Production
Marketing Borad, Rudrapur and the approval for felling of 18 trees
which were obstructing the construction work on the land selected for
construction of above cold storage was given by Chief Horticulture
Officer, Dehradun vide office letter number 3294 dated
19.11.2024.Further, it is informed by Secretary, Krishi Utpadan
Mandi Samiti Vikasnagar (Dehradun) that the evaluation of trees was
done by the Division Forest Officer, Kalsi Land Conservation
Division, Kalsi vide Office Letter dated 27.11.2024 and approval for
cutting/ auction of trees was given by the Directorate Uttarakhand
Agriculture Produce Marketing Board Rudrapur (Udhamsingh Nagar)
vide office letter dated 07.12.2024.

10.That, in response to CPCB letter dated 28.03.2025, a letter dated
03.05.2025 was received from Member Secretary, Uttarakahand

Pollution Control Board enclosing report of regional officer,

Dehradun Uttarakhand Pollution Control Board.The same has been
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Pollution Control Board. During inspection, Regional Officer,
Dehradun has found 14 live mango trees and observed that 18 mango
trees were cut down out of total 32 mango trees, approval of which
was granted by letter 3294/trees cutting / 2025 dated 19.11.2024
issued by Chief Horticulture Officer, Dehradun.

PARAWISE REPLY:

11.

That, the averments made in Paragraph No. 1 to 8 under the heading
“FACTS OF THE CASE’ are stating about initiation of cold storage
project by Mandi Samiti, Vikas Nagar on Government land without
obtaining necessary permissions, including approval for aged mango
trees felling, auction notice for mango trees, prior allotment for
another Cold Storage at Vikas Nagar Mandi; earlier proposed
alternative development; lack of afforestation by Vikas Nagar Mandi;
possible effects of said activities etc.In this context, submissions made
in preliminary submissions above are reiterated and the same are not

repeated for the sake of brevity.

.That, the averments made under Paragraph Nos. 1 to 9 under heading

“GROUNDS” are about the various Grounds for filing the present
Original Application e.g. Violation of Environmental Laws, Non-
Compliance with EIA Notification, 2006, Conflicting and Misleading
Reports, Unnecessary Project, Violation of Public Trust Doctrine,

FaNure to Explore Alternatives, Lack of Compensatory Measures,

_ g MAY N5
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13.That, the averments made under the heading “LIMITATION”
(Paragraph Nos. 1 to 4), “PRAYERS” (Paragraph Nos. 1 to 6) are
about limitation and various prayers submitted by the Applicant and

hence, need no comments from this Answering Respondent.

14.That the issues raised in the instant matter is primarily falls under the
purview of state-specific agencies such as Krishi Utpadan Mandi
Samiti,Uttarakhand Forest Department, Deputy Conservator of Forest
(Kalsi, Dehradun), SEIAA Uttarakhand and Uttarakhand State
Pollution Control Board therefore, it is respectfully prayed that the
Hon'ble Tribunal may consider the submission made by concerned

respondents for adjudication of the instant matter.

15.That, the answering respondent no. 6 craves leave of the Hon’ble

Tribunal to file additional reply, if required, in future.

16.That, in the light of the above submissions, it is respectfully submitted
that this Answering Respondent, i.e., CPCB, shall abide by any

order(s) or direction(s) passed by this Hon’ble Court in the instant

OA.

N
——Rmand]
(Sharandeep Singh)

Scientist ‘E’
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION No. 54/2025
IN THE MATTER OF:

Yudhveer Singh Chauhan Applicant
Versus
Uttarakhand Forest Department & Ors. Respondent(s)
AFFIDAVIT

I, Sharandeep Singh, aged about 45 years in the capacity of Scientist-E,
having office at the Delhi, Central Pollution Control Board, Parivesh
Bhawan, East Arjun Nagar, Delhi, do hereby solemnly affirm and sincerely

state on oath as follows: -

1. That, I, the deponent herein is well conversant with the facts and
circumstances of the present case on the basis of the information
derived from the official records, and hence, I am competent to verify,

sign and swear this affidavit on behalf of the Respondent CPCB.

R

That, the accompanying reply may be read as part and parcel of the

present affidavit.

TR

, \‘}’U'\k :‘“bﬂu
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3. That, the accompanying reply has been drafted and filed under my

instructions and authority the contents thereof are true and correct on

the basis of the records maintained during ordinary course of business

of CPCB and available records and documents and the contents of the

same are read over and explained to me and are not repeated herein

for the sake of brevity.

VERIFICATION

fa hY !
Verified at Delhi on this day ofq \A m

e

ST mgeep Singh
¥ *§ [ Scientist 'E'
< Tr’crm ﬁ"m—w = “I
Central Pollutlon Conirol B
(watawor, 7 4 wierg wRad =, e )
(Mo Environment, Forest & Climate Changs, Govi. of India
oRew @, gl aE e, Red-neLa
Parivesh Bhawan, East Arjun Nagar, Dolhi-110032

70’75 that the contents of the

above reply are correct and true on the basis of the records of the case as

mentioned in the day-to-day affairs of the CPCB. Nothing has been

concealed therefrom or mis- stated.

AREA : DELH|
Regn. No. : 46565/25

et

'DEPONENT
i __"\

YRGS g/ Shﬂrandeep Singh
ﬂﬁrﬁ?ﬁ * | Scientist 'E'
har W r=izror =N<F
Central Poiluuon Control D“ arc
(vafawor, @ U4 Srerarg uRe Emr, v T
(Mo Environment, Forest & Climate Change, Cuvt of lndi
YT wTa, gl s TR, Rwi-euan
sh Bhawan, East Arjun Nagar, Delhi-110032




52 Annexure - 1

Item No. 05 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 54 /2025

Yudhveer Singh Chauhan Applicant

Versus

Uttarakhand Forest Department & Ors. Respondent(s)

Date of hearing: 04.02.2025

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Mr. Yudhveer Chauhan, Applicant in Person (Through VC)

ORDER
1. In this original application, allegation of the applicant is that in the
implementation of cold storage project initiated by Mandi Samiti,
Vikasnagar, Uttarakhand there is an apprehension of felling of 18-32

mango trees.

2. Submission of the applicant is that as per the earlier report there
were 32 mango trees existing at the site and that in the joint inspection
report at page 17, it was also noted that 32 mango trees were standing on
the site and before starting the project there should be no tree at the site.
The applicant has also referred to the auction notice on page 20 relating
to the open auction of 18 standing mango trees. He has submitted that in
the meanwhile on 14.01.2025, 18 mango trees have been cut but 14
mango trees are still remaining. He submits that no permission from the

competent authority was taken for the felling of these mango trees.
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3. The original Application raises substantial issues relating to

compliance of environmental norms.

4. Issue notice to the respondents for filing their response/reply by
way of affidavit at least one week before the next hearing date. If any
respondent directly files the reply without routing it through his
advocate, then the respondent will remain virtually present to assist the
Tribunal. The applicant is directed to serve the respondents and file the

affidavit of service at least one week before the next date of hearing.

5. In the meanwhile, respondent no.2-Deputy Conservator of Forest
(Kalsi, Dehradun) and other authorities of Uttarakhand Forest
Department will ensure that no illegal felling of trees takes place in the

execution of the project concerned.

6. List on 14.05.2025.

Prakash Shrivastava, CP

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM
February 04, 2025
Original Application No. 54 /2025
JG..

10



Annexure - 2

LI E .
I CENTRAL POLLUTION CONTROL BOARD
Lifestyle for

Environment SEIR Ty ¢, TETS Regional Directorate, Lucknow

(VAT 7 TE ey IRad WA, 9Ra W)
(Ministry of Environment, Forest and Climate Change, Govt. of India)

File No.: CM-13011/34/2025-LAW-HO-CPCB-HO \ \RYy) feTer: 28.02.2025
qar |,
HET 9, FEW, IuW g TR, ITEE -248001

forwa: wTe Wt BRE aAfreoT & AR Ao TEAT 54/2025 “FuaR fig Wi aA A fawm
ITEE U 31” H T 377e97 faater 04.02.2025 & da+ H)|

e FuaT AT U wftd stfer € faeeft % Siu. e 54/2025 queR fiw e s e
form SavEe wd o= | uifid snneer fadien 04.02.2025 (Wi der) 7 sTdEe & HATdEd (Wi S &
Haxf e R 1 R, ST fop T R i 6, fas i, dened, ITEs g Fies T & Fai
AT & F FH ¥ FAfd & | 3 S fEAiE 04.02.2025 FRT aRE widardt a4 M € Ud A gHarg
feAieh 14.05.2025 1 fraffea 1w 2 |

3 AN G FI0T 2 T 3% daof # s st it feafa, wearfaa -2 6 qearees gem,
foaor, &t % e o sk formr g S feanfader e 6 gEAT U wHTE % oo 39 e
SUASY U T HE L, fored A s sl sifuerr 48 foeelt & stmewl &1 quwg srurer giifad

R smass |
SN e
( FHN)
CEIPRECNED
yfafafy .-
1. SR I, Fo e ©Yo -1 WU, %o To Mo @llo, 7§ - WTGT H=ATYH |
2. oI T, R T, 3o Wo Mo o, A fwelt e gt | /
GERAEEHED)
“fasy wa, favfa @ve, dmd TR, TETE-226 010 (W) Y whIEieTd/Head Office
"PICUP Bhawan", Vibhuti Khand, Gomti Nagar, Lucknow-226 010 (U.P.) e we T, 2 o TR, fReet-110 032
EPABX GIHIY : 0522-4087600, 4087700 "Parivesh Bhawan" , East Arjun Nagar, Delhi-110 032
HE / Tel. : 0522-4087601, 2721915 EPABX gwm/ Tel. : 011-43102030, 22303717

% A / e-mail : rdlucknow.cpcb@gov.in, cpcb.lucknow@gmail.com Tgﬁﬂ:ﬂ‘&?/website:ht'[p://www.cpcb.nic.i’rll1
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I.l FE CENTRAL POLLUTION CONTROL?OéARD

Lifestyle for &9 fAs9erd, @S Regional Directorate, Lucknow

Environment 5 ; 4
(W,W@WWW, RG FFR)
(Ministry of Environment, Forest and Climate Change, Govt. of India)

K

File No.: CM-13011/34/2025-L.AW-HO-CPCB-HO [ 31 y feTTeh: 28.02.2025
uarTH,
TEEH, ITEE-248198

fawa: w1, wgta g srfereRTur ® TR afte Uo WA 54/2025 “gudR g e A am
ITEE TH =T | UTiE 3129t faates 04.02.2025 F Tef 7 |

TR,

FHIT AR U B st 7% faeeft % efeu. @ 54/2025 < qudi fig dieE s m e
forvmT Sawrgs e s § urfia sty fEAteE 04.02.2025 (ufa der) 3T 311Ees & Areed (Ui g ) &
el URT S BT L, ST fob faehrd e iy HE, fas TR, <eted 3quEe g siee Wit % fmir
qUT F&T ok FeH ¥ Tl ¥ | I A e 04.02.2025 AT SHE Wfqardt s ¢ R wd A gard
femtar —14.05.2025 = ferife S mft 2 |

Hd: AW Y & foh 3tk dawl o adwr st <61 feafa, searfad srd-distr s qearess g, foawr
el o I qUT AT fort grr ST feRnfacer e 1 GoT Ueh §HTE o Hict 56 srAlerd i 3uered -
1 Y L, (T8 A Tt afid sfeon 18 fieeft & smat @1 wemmr srqdrer giifia o s as |

A D)

oS 2L

(T FHR) o, g 3!14/

sty frewre
gfaferfd .-
1. 9T I, Fo Yo HYo -1 THIT, o Wo Mo allo, 7 WIRT AT |
feeet
2. wATT S, fafer e, o Wo Mo dfo, 78 faoelt - wrat gaAT |
/
(GEIRAECHED
“foery s, faygfa @vs, Amdt TR, @@ES-226 010 (SH.) YU SAied/Head Office
"PICUP Bhawan", Vibhuti Khand, Gomti Nagar, Lucknow-226 010 (U.P)) oAy 9a=", 3= 9 TR, fewi-110 032
EPABX TIHIY : 0522-4087600, 4087700 "Parivesh Bhawan", East Arjun Nagar, Delhi-110 032

EPABX %_"\WQ/ Tel. : 011-43102030, 22303717

QCHIY / Tel. : 0522-4087601, 2721915
TGHTSS/website:http://www.cpcb. niq.2

é T / e-maii : rdlucknow.cpcb@gov.in, cpcb.lucknow@gmail.com
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\\ CENTRAL POLLUTION CONTROL BOARD
E'r: Slsr%’r"%_)fgr';t &g WW @& Regional Directorate, Lucknow

(Fafe, 99 T STy Uieds WA, 9Ra 9ER)
(Ministry of Environment, Forest and Climate Change Gowt. of India)

File No.: CM-1301 1/34/2025—LAW-HO—CPCB—H(% 1D femfer: 28.02.2025
T,

39 99 Weh

(eRTCTET GETTEH)

ST, TENEH, ITES- 248158

fawar: mm, g g arfireReor & aTar 3t AT 54/2025 “quaR g e A a= fawm
ITEE UF A W Ut 19T feATer 04.02.2025 & Gayf H)|

TRy,

AT A Ui R e 7€ feeelt % SioUs wen 54/2025 Fudit fiw Hem s 9
fovm ITEs wd = 7 wiftd S fedie 04.02.2025 (ufa Gor) SR sTes & Eed (ufd ged) @i
wexf TevT S Bl e L, ST T fashra TR Y 6, fasm R, deUed, ITEe g Fies Wi & fwi
qAT JeTl & FeT Y WA Ud 2 | I AR fAiw 04.02.2025 R aRE At s M R v AT geand
feier 14.05.2025 =i fuff@ frmi 2 |

3d: AT F HT & foF 3% gaf § gdw st i fRufa, yedrfad wri-aismn i qeares ge,
feraor, gefi o e dur smues fomr gro S feenfader snfe & geaT v anTe % ik 39 FEtey @
SISy I T FE L, fad W wdier sfia stfuerror 7€ foeeft 3 swreet @ wwm srqaTer g

T s aes |
ECCip
(FHAT FAR) o §\3) w/
st feere
ity -
L. ST T, T o HYo - WU, o Wo o dlo, 75 - HTGT GoATY |
2. grT o, farfer sm, o Wo Mo oo, A3 faeelt - wrat e |
CEIRREEHED
oy g, favifa @ve, e R, TEE-226 010 (3T.) YU Haierd/Head Office
"PICUP Bhawan", Vibhuti Khand, Gomti Nagar, Lucknow-226 010 (U.P.) ofEy yoq°, $= 39 R, feeeii-110 032
EPABX STHIY : 0522-4087600, 4087700 "Parivesh Bhawan", East Arjun Nagar, Delhi-110 032
TIHY / Tel. : 0522-4087601, 2721915 EPABX TUHIW/ Tel. : 011-43102030, 22303717

% U / e-mail : rdlucknow.cpcb@gov.in, cpeb.lucknow@gmail.com JaHIE/website: http://www.cpcb.nic.i 3
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Lifestyle for e fRae™, TETs Regional Directorate, Lucknow

Environment ; , :
(91, 59 Te Searg Uieadd HAed, SR SR)
(Ministry of Environment, Forest and Climate Change, Govt. of India)
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File No.: CM-13011/34/2025-LAW-HO-CPCB-HO | |} R faate: 28.03.2025
qar |, !

= forvmT s

85, WYY IS, e, ITET -248198

forwa: w1, gt gfa srfireRtor @ R 3Tt U. HEAT 542025 <quaR fig diew S A fam
ITEE U 34" H QT 41297 faATeR 04.02.2025 o daef H)|

wER,

FT AT T B st 98 fieel % v e 54/2025 Fuei fiw Sem e aq
formr STvEs wd = § wifed sraE feAter 04.02.2025 (9fd o) ST sTrage % sraed (dfd der) @
wef T o T ke S, ST foh T R iy W, fas T, 3Eed, ST g Hies Wi & fwi
qgT &l o FeH ¥ HAlad @ | 3w e fHiEF 04.02.2025 W AWE Yiqardt s T @ e A gars
feier 14.05.2025 = fraffea i mit 7 |

3d: 3§ A & fop I g § gqw wrl 1 e, sarfad wrE-AeET 6 qearersd gE,
feraror, F&fi & T qr Staek fodmT g SR feenfader nfe & gear v wure & fiat 39 sriay 6
U U H FF h, [orad HAT T wfid stfrepuor 7 foeeft & smawi o1 wumy suad gifa

[EDIESIEC
ot .
( hHIeT HUTY) 28\ W/
ety frderen
gfafafy -
L. ST 9, Zo e Hio -1 9T, o To o dlo, 45 : HIGT AT |
foeett
2. THTT Y, fafer wdm, e Wo o dlo, 78 faweft  : Eret g | - al
(CEIRRELIED
‘T W, fayfa @ve, et TR, T@F$-226 010 (SH.) Y A/ Head Office
"PICUP Bhawan", Vibhuti Khand, Gomti Nagar, Lucknow-226 010 (U.P.) gfEag we", 3= 39 TR, fEeei-110 032
EPABX HIY : 0522-4087600, 4087700 "Parivesh Bhawan", East Arjun Nagar, Delhi-110 032
TIHY / Tel. : 0522-4087601, 2721915 EPABX QTHTH/ Tel. : 011-43102030, 22303717

$ WA / e-mail : rdlucknow.cpcb@gov.in, cpeb.lucknow@gmail.com SSEIEE/ website: http://www.cpeb.nic. 4



l—l FE CENTRAL POLLUTION CONTROL BOARD
lélg\e;;srtgrlwem feorgt W{ USRS FF@FW Regional Directorate, Lucknow
(9ETeRT, 51 Td Searg URede B, 9Ra §ER)

(Ministry of Environment, Forest and Climate Change, Govt. of India)

File No.: CM-13011/34/2025-LAW-HO-CPCB-HO | 1% 39 feish: 28.02,2025
qarH,

ITEE FATER0T TRE0T Uaf wawor fe=ror arg

29/20,7¥1 T, EXEA, ITEE 248001

fawar: wr, g g atfireRTor A AR 3Tt TEAT 54/2025 “gudR g e aam &= fawm
ITEE TS =" | UTA SATG9T faATeh 04.02.2025 o HaH H

HEIeH,

FORIT A s wfid sttt 7€ foecft % ot wEar 54/2025 udi fE e @am aq
formT IvEe wd = | uifid ey feted 04.02.2025 (I G) ST SAeEsw & AEe (Sfd deH) F
el BT A T FE AL, S o faerd e iy #E, foshg R, deugd, I g wies wits & i
qAT gET F A ¥ HeAfUd & | IF QW A 04.02.2025 g1 AWE Uiqardt a=m 7T @ wd A gHarg
feieh 14.05.2025 = fraffea i mit 7 |

Hd: A A 2 fop 3% ded o adwr st hi fufa, wearfad sef-arsmr £ qearers g=er,
foraor, gt & e qur 37k famr g S feenfacer i & g=mr o wure & sfiat 39 FrEiay
IUCSY I T Y H, [ored AT T Bl aafaesr 7% facelt & e @1 weHa Sured gifa

fFar s ge |
S
(He FAW) 2.9) 3 \/
yfafafy -
L. T SR, o Wro ©¥o -1 ST, o Wo To ollo, 75+ HIGT G=TYH |
EC’E
2. T W, farfer e, oo Wo o ato, A fdeeft  : wra g |
(CEIRRECHED)

:ﬁmq qa7", T%rsiﬁl s, THA TR, TET$-226 010 (IH.) Y SHATeTd/Head Office
PICUP Bhawan", Vibhuti Khand, Gomti Nagar, Lucknow-226 010 (U.P.) "IREY W', $= I’ TR, feeeh-110 032
EPABX UHY : 0522-4087600, 4087700 "Parivesh Bhawan" , East Arjun Nagar, Delhi-110 032
A / Tel. : 0522-4087601, 2721915 EPABX STHTY/ Tel. : 011-43102030, 22303717

% Wl / e-mail : rdlucknow.cpcb@gov.in, cpeb.lucknow@gmail.com aaﬂ'l’&/websnte http://www.cpcb.nic.i



Annexure - 3
59

d—9ol vikashnagar .mandi@gmail.com

SR

X TR A e, AR, (SEREA)

e .
S : FOSOHOHO / 2025-26 / | 1w 04 /04 / 2025

\

Jqar A,

A v

B UV T qrd
IR EEENIC e e to el

ava— o IS 'R sl R alovo W 54,2025 “gEER RiE e @
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